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Dated Guwahati the 2dh Apnl, 2023

HC.Yll-L7l2O23l345ttA: ln partial modification

Notification No. HC.WI-12/2023/3421/A dated 1ih

to this Registry's earlier

April, 2023,

handino over of Shri Arup Jyoti Baishya, loint Registrar (Judiciar), Gauhati High
court, Guwahati (under order of transfer) has been extended along with the chain of
officers connected with his transfer accordingly till 12-05-2023 instead of 22_04_

2023.

By Order,
Sdl - E4414", Aa14al

REGISTRAR ENERAL
M ONO.H c.wr- 17 12023 '/A. Da 20.04 2023
cpplltsi

1. The L.R.-cum-commissioner & secretary to the Govt. of Assam, Judrciar Department,
Dispur, Guwahati for information and necessary action.2' The commissioner & secretary to the Govt. oi Assam, Legisrative Department, Dispur,
Guwahati.

3 The Principar Accountant Gcnerar (A&E), Assam, Maidamgaon, Bertora, Guwahati.4. The District and Sessions Judge, Baksa, Mushalpur.

6. The Registrar-cum- principal Secretary to nonbte tne cr'ier:ritice, Gauhati High court,
Guwahati

7. The Principal Judge, Family Court.

8. The Chief ludicial Magisrratc,
9. The Additional Chief Judicial t4agistrate,
10. The loint Registrar ( Gauhati High Court, Guwahati
11. The Deputy Registrar (_

-), 
Gauhati High Court, Guwahati12. The Private Secretary to Hon,ble Mr Justice / Mrs. Justice

Gauhati High Court, Guwahati

REGISTRAR GENERAL

13. The Administrative officer (J) ( 

-.), 

Gauhati High Court, Guwahati.14. The Project Manager, Gauhati High courtJuwahati for uproading in the Gauhati HighCourt website.
15 Tle C'A to Registrar Ge.nerar / Regiskar (Admn.) / Registrar (vigirance) / Registrar
. - (ludicial)/ Registrar (Estt.), Gauhati Htql, Cou.t, Guwahati.
16' The Deputy Director, printing & siationery, Assam Govt. press, Bamunimaidan,

Guwahati for publication of the Notification in [he Assam cazette.
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